87 Written Answevs
Sugar Quota released to States

845. SHRI ARJUN SETHI.
SHRI CHINTAMANI JENA.
PROF. RUPCHAND PAL:

Will the Minister of AGRICULTURE
be pleased to state:

(a) the quantity of sugar quota re-
leased to various States during the
last four months;

(b) whether any demand to in-
crease the quota of sugar was made
by the State of Orissa; and

(¢) if so, the reaction of the Cen-
tral Government thereon?

THE MINISTER OF STATE IN THE
MINISTRY OF AGRICULTURE (SHRI
R. V. SWAMINATHAN): (a) The
quantity of monthly levy sugar quo!?
released to various States during the
last four months is shown in the en-
closed statement.

(b) and (¢). In March, 1980 Orissa
Government had asked for increasing
their monthly levy sugar quota to
12,000 tonnes from the level of 10,723
tonnes. On account of limited ava:l-
ability of levy sugar it has not been
possible to accede to the request of
any State Government for increase in
their monthly levy sugar quota beyornd
the level obtaining during partial con-
trol period immediately prior to de-
control of sugar on 16-8-1978.

Statement

Monthly levy sugar quotas released to parwous Stales
during the last four months from Fuly to October

1980
1. States/Union Territories Quota
Jo. (in to-
nnes)

1 2 3
1. Andhra Pradesh 20,882
2 Assam . . . . 7,541
9. Mizoram . . . = 171
4. Bihar . . . 26,929
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1 2 3
5. Gujarat 14,031
6. Haryana 4,916
7. Himachal Pradesh 1,588
8. Jammu & Kashmir 2,250
9. Kerala 10,4C5,
10. Madhya Pradesh 20,825
11. Maharashtra 24,743
12. Karnataka 14,215
13. Nagaland 290
14. Orissa 10,723
15. Punjab 6,564
16. Rajasthan 12,757
17. Tamil Nadu 19,783
10. West Bengal 21,004
19. Uttar Pradesh 41.761
20. Andaman & Nicobar . 190
21. Chandigarh 243
22. Dadra & Nagar Havell 36
23. Delhi 5304
24. Goa, Daman & Dig 470
25. Lakshadweep 65
26. Manipur 524
27. Mecghalaya 493
28. Arunachal Pradesh 228
29. Pondicherry : . 230
30. Tripura . . 757
31. Sikkim 107 5
Totz1:- 2,71,107 5
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